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No.124®6/S & A cell/2024                  Bilaspur, Dated: 05/08/2024

TO'

The
The
The
The Registrar General, Delhi High Court, New Delhi.
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Registrar General, Allahabad High Court, Allahabad.
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{Ahmadabad}.
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13.      The Registrar General Rajasthan High court,jodhpur.
14.      The Registrar General, High court of uttarakhand at Nainital
15.      The Registrar General,  High court of calcutta, Kolkata
16.      The Regi5trarGeneral,  High court of Himachal prades, Shimla
17.      The Registrar General, High court of Kerala,  Emakulam
18       The Registrar General.  High court of patna, Patna
19.       The Registrar General,  High court of punjab & Haryana, Chandigarh
20.      The Registrar General,  High court of sikkim, Gangtok.
21        The RegistrarGeneral.  High court of Manipuratlmphal,
22.      The Registrar General,  High court of Meghalaya,
23.      The  Registrar  General,  High  Court  for  the  State  of Telangana.

Hyderabad.
24,      The Registrar General,  High court ofTripura, Agartala.

Sub:- Regarding .circulation  of  the  Short  Advertisement  for  tr,e
post    of    District   Judge    (Entry    Level)    2023    by    direct   '
recruitment from Bar`

=0=

As  per the  directions  given  by  Hori'ble  the  Supreme  Court

in  C.A.  No.  1867/06  in  the  matter of Malik  Mazhar Sultan  and  Another

V/s  U.P.  Public  Service  Commission  &  Ors.,  the  short  advertisement

for filling  up of 37  (Tmrty  Seven} vacancies  of 'D'istrict judge'  (Entry

Level)  for  the  year  2023    in  Chhattisgarh  Higher judicial  Service  by

direct  recruitment  from  Bar  is  being  published  and  a  copy  thereof   is

being forwarded to you with a  request to get it circulated amongst an

the   Bar Association within your territorial jurisdiction.

The  aforesaid    Advertisement  in  detail  is  available  on  our

web-s.lie.i.e`|]I$3Qs±!lhigheouri.cg.qQ¥n£3mL

Encl:, As above

R€gistr.grGeneral



HIGH COURT OF CHHATTISGARH= BILASPuR

District Judge (Entry Level) Examination 2023
Direct Recruitment from Advocates {Bar)

inyioed  in the cadre  Of Chhattisgarh
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Applications from Indian Crmzens are

1-AgivicatfoninprosedbedfonmatmunieachtheRegfty
try                     " 5.cO PM.

a-Dan of wmtco Examinapon 1                fsrmdavt.
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Eliolbl'fty:-

A9® :-

1) ELB.
2)liastoradastseqrenysasbeenanadvceaeesoriOltoat2024.

lie I She has alpbed the age Of 35 years and has not andned
the age Of 45 years on the ficst day Of January, 2024.

Endmton Fee:- Rs. 70er, tor Scheduled Castes Scheduled Tribes and cfro
Efal;kyurd Classes { Iton cireany layer ) vwho are the bomame residents ol Strfe
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NOTE :-1-Rctaxrfuonwill begiven as perRute&

Z- Thls is only for lfrormacon Per deals Peace see our
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